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CHHATTISGARH ACT
(No. 10 of 2018)

THE CHHATTISGARH PRIVATE UNIVERSITIES (ESTABLISHMENT AND
OPERATION) (AMENDMENT) ACT, 2018

An Act to further amend the Chhattisgarh Private Universities (Establishment and
Operation) Act, 2005 (No. 13 of 2005).

Be it enacted by the Chhattisgarh Legislature in the Sixty-ninth Year of the Republic of
India, as follows :-

Short title, extent ], €Y) This Act may be called the Chhattisgarh Private Universities (Establishment
and commencement. and Operation) (Amendment) Act, 2018.

2) It extends to the whole State of Chhattisgarh.

3) It shall come into force from the date of its publication in the Official Gazette.
Amendment  of 2, In the Schedule made under sub-section (1) of Section 9 of the Chhattisgarh Private
Sehgdule: Universities (Establishment and Operation) Act, 2005 (No. 13 of 2005), after serial
number 8 and entries relating thereto, the following shall be added, namely :-
S.No. Nameof  Name ofthe Procedure of Main Jurisdiction Teaching
the Private  Sponsoring Establishment Campus Programmes
University Body of (Head Office)
Sponsoring
body
(1) () 3) 4) (5) (6) (7)
*9; AAFT Society Society Village-Manth, Chhattisgarh  Certificate, Diploma, Under
University for Media registered Tehsil-Tilda, Graduate, Post Graduate
of Media Arts under the District-Raipur, Degree and their integrated
and Arts Societies Chhattisgarh courses, M. Phil., Ph.D.
Registration (General Area) . and other research level
Act, 1860 only regular courses in -
(No. 21 of e Journalism
1860) e Mass Communication
’ e Media
e Fine Art
e Performing Art
e Visual Art
e Applied Art
i0. Shri Shri Sub Near Shadani  Chhattisgarh  Certificate, Diploma, Under
Rawatpura Rawatpura  Registrar-VII, Darbar, Village- Graduate, Post Graduate
Sarkar Sarkar Lok New Delhi Dhaneli, Post Degree and their integrated
University Kalyan under the Office-Mana, courses, M. Phil., Ph.D.
Trust Indian Trust ~ Dhamtari Road, and other research level
Act, 1882, Tehsil and only regular courses in --
Registration ~ District-Raipur e Science
No. 2726, (Chhattisgarh) e Business Management
dated e Commerce
29-03-2000 e Engineering
o Arts
e Hotel Management
e Fashion Designing
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¢y ) 3) “ &) (M
11 Mabharishi Mabharishi Society Village-Mangla, Chhattisgarh Certificate, Diploma, Under
University Shikshan registered Tehsil and Graduate, Post Graduate
of Sansthan under the District-Bilaspur, Degree and their integrated
Management Societies Chhattisgarh courses, M. Phil,, Ph. D.
and Registration (General Area) and other research level
Technology Act, 1860 only regular courses in -
(No. 21 of o Sanskrit Based courses/
1860) and Yoga, Vedic Science,
approved Iyotish, Kirtan and
under Other Darshans
Registrar e Business
of Society, Administration/
Delhi, Commerce/
Administration Management/
Delhi Finance

e Fine Arts/Performing
Arts/ Visual Arts/
Applied Arts

e Hotel Management/
Hospitality/Travel
and Tourism

e Arts/ Humanities/
Social Sciences/
Science

e Engineering/Design”
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CHHATTISGARH ACT
(No. 14 of 2018)

THE CHHATTISGARH PRIVATE UNIVERSITIES (ESTABLISHMENT AND OPERATION)

(AMENDMENT) ACT, 2018

AnActto further amend the Chhattisgarh Private Universities ( Establishment and

Operation) Act, 2005 (No. 13 0f2005 ).

Be it enacted by the Chhattisgarh Legislature in the Sixty-ninth Year of the Republic of

India, as follows :-

Short ftitle, extent ], ) This Act may be callad the Chhattisgarh Private Universities (Establishment
:]::n commence- and Operation) (Amendment) Act, 2018.
) It extends to the whole State of Chhattisgarh.
3) It shall come into force from the date of its publication in the Official Gazette.
Amendment  of 2 In the Schedule made under sub-section (1) of Section 9 of the Chhattisgarh Private
Schedule; Universities ( Establishment and Operation ) Act, 2005 ( No. 13 of 2005 ), after serial
number 11 and entries relating thereto, the following shall be added, namely :-
S.No.  Name of Name ofthe Procedure of Main Jurisdiction Teaching
the Private ~ Sponsoring Establishment Campus Programmes
University Body of (Head Office)
Sponsoring
: body
(D @ ©) ) ©) (©) @
“12.  K.K.Modi Modi Society Village-Mahmara, Chhattisgarh  Certificate, Diploma, Under
University Innovative registered Jalbhandha Road, Graduate, Post Graduate
Education under Tehsil and Degree and their integrated
Society Chbhattisgarh District-Durg, courses, M. Phil., Ph.D.
Societies Chhattisgarh and other research level
Registration Pin-491001 only regular courses in -
Act, 1973 e Engineering/Design
(No. 44 of e Commerce/
1973) Management/Finance
Registration e Sciences
Number e Hotel Management/
2652, date Hospitality/Tourism/
22-07-2003 Travel
13. Dev Ved Mata Registered Village-Sankra, Chhattisgarh  Certificate, Diploma, Under
Sanskriti Gayatri with Deputy Kumhari, Graduate, Post Graduate
Vishwavi Trust, Registrar District-Durg Degree and their integrated
dyalaya Haridwar Haridwar Chhattisgarh courses, M. Phil., Ph.D.
Registration and other research level
No: Book only regular courses in -
No: 4, Folio e Sanskrit Based Courses,
No: 47, Yoga, Vedic Science and
Page : 270- other Philosophy
271,S.No.: o Law
84 Dated o Business
14-11-1969 Administration/
' Commerce/

Management/Finance
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(M @ ©) @ ® ©) ™

e Fine Arts/Performing
Arts/ Visual Arts/
Applied Arts

e Hotel Management/
Hospitality/Travel and
Tourism/Mass
Communication

e Arts/ Humanities/
Social Sciences/
Science

e Information Technology

e Engineering/Design”

Note : The deposit amount prescribed in sub-section (1) of Section 11 in this matter shall be Rs. 50.00 Lakhs in place of
Rs. 5.00 Crores.
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CHHATTISGARH ACT

(No. 12 of 2020)

THE CHHATTISGARH PRIVATE UNIVERSITIES
(ESTABLISHMENT AND OPERATION) (AMENDMENT) ACT, 2020.

An Act to further amend the Chhattisgarh Private Universities
(Establishment and Operation) Act, 2005 (No. 13 of 2005).

Be it enacted by the Chhattisgarh Legislature in the Seventy First Year

of the Republic of India, as follows:-

1. (1) This Act may be called the
Chhattisgarh Private Universities
(Establishment and  Operation)
(Amendment) Act, 2020.

(2) It shall extend to the whole State of
Chhattisgarh.

3) It shall come into force from the date
of its publication in the Official
Gazette.

2. In the Schedule made under sub-section (1)
of Section 9 of the Chhattisgarh Private
Universities (Establishment and Operation)
Act, 2005 (No. 13 of 2005), after serial
number 13 and entries relating thereto, the
following shall be added, namely:-

Short title, extent
and commencement.

Amendment of
Schedule.

S. Name of | Name of the| Procedure of | Main Campus | Jurisdiction Teaching Programmes
No. | the Private | Sponsoring | Establishment | (Head Office)
University Body of Sponsoring
body
) (2) (3) “4) ) (6) ()
"14. Shri Shri Society Village- Chhattisgarh | Under Graduate, Post
Shankara Gangajali Registered Junwani, Bhilai, Graduate Degree and their
charya Educational under Tehsil and integrated courses in—
Profession Society Chhattisgarh | District - Durg, . Computgr Science,
al Societies | Chhattisgarh ¢ Infomation
University o & Technology,
Registration e Bio-Technology,
Act, 1973 ¢ Bio-Informatics,
(No.44 of ; e Microbiology,
1973). e Nanotechnology,
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Registration e Pharmacy,

number e Insurance,

D.R./D.- e Physical Education,
Durg/ R.No. e Education Science,
2005, dated e Library Science,
17.02.2009 e Hotel Management,

e Fashion Designing,
~ Subjects."
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